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K 	 Socoivi Floor,  
Commercial Complex, 
Iridiranagar, 
angalore-560 038. 

Dated:— 

APPLJLATIcN NUMBF.R: 	1114 of 1994. 	. 	 . 

APPLICPNTS; 	 RLSNDNTS• 	. . .. . 

• Jri.D.H. Poojar, 	v/s. $ecretary,M/oLabour.,NDe1hj..and Qthers. 	V ... 

1. 	Sri.M.S.Anandararnu,Advocate,  
No.27, Ist Main, Ist Floor, 

....•.. 	 Charasekhar Complex, 	 S 

Gandhinagar,Bangalore...560 009. 	•.. 	 . .• 	
V•V. .. 

	
. 

Sri.M.Vasüde!a Rao,Addl.Central 
Govt .Stng.Counsel,High Court Bldg, 	

V 	 • 

Bangalore-5690010 	 . 	. 	.. . 

. Sri.N.S,.Prasad,Advocate,  
No.2429Fif.th  Main Road, 	 V 	 S.  
Gandhinagar,Bangalore_560009  

The Regional Labour Crumissioner, 	•• • 	
. .. 

- . 	Central,Crescent Road,High Grounds, 	 . 	..... 
0 	 angalore. 	 ... . 	 . 	 . 	 V  

.. 	
••VS 	

V 	 ... 	0 	 . 	V 	V  
. 	

. 	 .. VV 	 . 	 0 	 . 	 . 	. 	 . 

Subject:- Forwardjn 	f copies of t'e Qrers pssd. by-the 
Central admini1;rtive rrih.ina.l ,Eangaiore. 

	

Please find..enclosed hexei:ith a coPy f th 	PDER/ 

- 	STAY SRDER/1NTERIJv'i 0FDER/., pss8dby this Tr!bun.L.in...the above 

mentioned application (s) on_14th September,1994. - 
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CENTRAL ADMINISTRATIVE TRIBUNAL 
BANGALORE BENCH 

O.A. NO.1114/94 

WEDNESDAY THIS THE FOURTEENTH DAY OF SEPTEMBER 1994 

Shri Justice P.R. Shyamsundar ..• Vice-Chairman 

Shri T.V. Ramanan ... Member (A) 

1. 	D.H. Poojar, 
Slo Hanumanthappa, 
aged about 45 years, 
Working as Carriage & Wagon Fitter, 
Taker No.63, Koihapur, 
South Central Railway, Hubli 
and residing at Near 
Dhondhosa Durga, 
Keshavpur, Hubji-23. 	 ... Applicant 

tBy Advocate Shri M.S. Anandaramu) 

V. 

Union of India, 
Ministry of Labour by 'its Secretary, 
Shram Shakthj Bhavan, 
New Delhi. 

The General Manager, 
South Central Railway, 
Sec undera bad. 

The Senior Divisional Personnel Officer, 
Divisional Office, 
South Central Railway, 
Hubli. 

The Regional Labour Commissioner 
(Central], High Grounds, 
Bangalore. 	 ... Respondents 

I By Advocates Shri M.Vasudeva Rao for R-1 and 4& 
Shri N.S. Pra'sad'for R-2'and 31 	' 

OR D E R 

Shri Justice P.R. Shyamsundar, Vice-chairman: 

1. 	We have 'heard both sides at the admission stage 

J 	 itself. What we find in this case is that an alleged 

) ' ; controversy 3id by the workman is pending concil/ia_ ••() 	---k-'------ 	)••1E• 
tion before the Regional Labour Commissioner and we 



find it hard to belere that the conciijiation is 

pending for narly to years and that is what Shri 

M.S. Anandaraiti, leatned counsel for the applicant 

tells us. If that i so all that we should do is 

to direct the egional Iiabour Commissioner, Bangalore, 

to conclude the con1l/iat 	proceedings one way 

or the other AL soon 8s possible but not beyond three 

months from te date of receipt of a copy of this 

order. Let a copy of this order be sent to Regional 

Labour Commisstoner, a'ngalore, for information and 

compliance. Wth thills observation this application 

stands disposed1  of finally. 

EMBERIA] 	 VICE-CHAIRMAN 
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